- OA 602/2013, OA 630/2013 wnth MA No. 440/2013
OA 638/2013 with MA 446/2013,.0A '642/2013" w1th
- MA No. 450/2013, OA No, 655/2013 with MA’ 442/2013 e
- OA No-656/2013 with MA443/2013; OA. 657/2013 with?" = _‘_ TR
“ MA 444/2013, OA 658/2013 with MA 445/2013 and ’
OA 731/2013 with: MA 449/2013 - :

,-.HON BLE MR ANIL KUMAR ADMINISITRATIVE»MEMBER
QHON BLE SMT CHAMELI MAJUMDAR JUDICIAL MEMBER

1

ORIGINAL APPLICATION NO 602 2013 a

I Papendra Kumar Sharma son of Shr| Roshan Lal‘
" Sharma, aged about - 41 years, resident ‘of Railway-
. Quarter: No.- 616, -L/B, 40 Qtr. Ralway Colony, "~ .
-+ -Gangapur- Clty, Sawai Madhopur Rajasthan.. Presently-__j:.' o
- . working as Loco PllOt at Gangapur Clty, Kota D|V|S|on IR
S WCR. -
"2;',Lokendra Smgh son of Shr| Ranveer Slngh aged-"{g._
‘about 43 years, resident of Rallway Quarter No. 617/ -
L/A, 40 Qtr. Railway: Colony, Gangapur City, Sawai -
Madhopur, Rajasthan, Presently workmg as Loco Pllot',-}_ -
, ~-at Gangapur City, Kota Division, WCR.. o
. 3. Laxmi: ‘Narayan Meena son of Shri Kashl Ram Meena L
aged about 42 years; resident of Bungalow. No. 109/L R
Bungalow ‘Colony, Gangapur .City, Sawalmadhopur o
'f'_RaJasthan Presently 'working as Loco‘ Pllot at o
~Gangapur City, Kota Division,WCR. - .
4. Ramesh Babu K. son of Shri. Kali Charan aged about»:_.;-, o
44 years, resident of Railway..Quartrs ‘Noi 443/L/B, ;- -

- Loco CoIony, Near Nasiyan Colony, ‘Gangapur City, . A

Sawaimadhopur, ‘Rajasthan. Presently- workmg as ..
~Loco Pilot at Gangapur City, Kota Division, WCR. s
5.”Manoj.Verma son of Shri Hari Prasad- Verma aged -

‘about 41 years reS|dent of Railway Quarter No. 660 * -
~~ M/A *Near = ICICI- Bank,. Gangapur:. Clty, - Sawal--;”.'_':__i
~ Madhopur, ‘Rajasthan.- Presently workmg as. Loco PI|Ot
- at Gangapur City, Kota Division, WCR.
6. Mool Chand M. son of Shri Meghraj Singh; 'ged about AP

46 years, Rajasthan, Bungalow . NO. 105/L;" Railway = -+
Burigalow CoIony, Gangapur C|ty,. Sawalmadhopur'«- o

Rajasthan. ' Presently workmg as Loco P|Iot at"

. Gangapur Clty, Kota Division, WCR." = - .

‘7. Gajadhar Prasad D. son. of Shri Dlrpal Slng'h, aged R

- . about 40 years,.reS|dent ‘of - Bungalow NO. 128/L,

'-',\,Rallway . Bungalow - Colony, - Gangapur City, = . - '

_ Sawa|madhopur RaJastha'r'_l‘.;_ Presently workmg -as
-Loco Pilot at Gangapur City, Kota Division, WCR.




. OA602/2013, OA 630/2013 with MA No. 440/2013,

. 'OA'638/2013 with MA 446/2013, OA 642/2013 with . . ¢ o i

. MA No: 450/2013, OA No. 655/2013 with MA 442/2013, -
© i OA’ No 656/2013 with MA 443/2013, OA 657/2013 with

MA 44412013, OA 65872013 with MA 4452013 and .~ |
OA 731/2013 with MA 449/2013 .

. Siya Ram M son of. Shri Mahaveer aged about 44
years, resndent of Railway Quarter No. 441 L/A, Loco

Colony, Gangapur City, Sawaimadhopur, Ra]asthan

'Presently working as Loco Pilot at Gangapur City, Kota
Division, WCR. : : :
. Virendra Singh Rana son of Shri Singh Ram Rana,

aged about 45 years, resident of Bungalow No: 119,
Bungalow Colony, Gangapur City, Sawa|madhopur,

Rajasthan. Presently working as Loco PllOt at

10

- Gangapur Clty, Kota Division, WCR.

Lav Kush Kumar son of Shri Bhai LaI 'aged about 43
years, resident of Railway Quarter NO. 503, L/A, Loco

" Colony, Gangapur City, Sawaimadhopur, Rajasthan.

Presently working . as Loco P|Iot at: Gangapur City,

- Kota Division, WCR. -

L

‘Bhandari, SanJay - Colony, Gangapur . City,

'~;Sawa|madhopur ‘Rajasthan. Presently worklng as

 Loco Pilot at Gangapur City, Kota Division, WCR.! -
" aged about 44 vyears, resident of Bungalow No.
'110/L, Railway. Bungalow: Colony, Gangapur Clty,

‘Khushi- Ram Sharma son of Shri Permanand Sharma

Sawalmadhopur, ‘Rajasthan. Presently - worklng as

" Loco Pilot at Gangapur City, Kota Division, WCR...

a3

Bhagwan Singh H."son of Shri. Hari aged about 51

- years, resident of Ward ‘No. 6, Mirjapur, Gangapur

-City, Sawaimadhopur, Rajasthan. Presently. worklng

as Loco Pilot at Gangapur City, Kota Division, WCR.

Naresh Kumar Sharma son, of Shri Kedar‘Nath P 3
* Sharma aged about 44 years, resndent of C/o V|shnu

Malkhana Slngh son- of Shri Hori Lal, aged about 40 -

-years, . resident of ‘Shri Amar Singh, House No. | 158

- .(B), Meena Pada, Nasiyan Colony, Gangapur Clty,

Sawalmadhopur, Rajasthan." Presently workmg as .

~Loco Pilot at Gangapur:City, Kota Division,- WCR.,

" Ashok Kumar Sharma: 'son of Shri Prabhu Dayal

~.Sharma ~aged about 41 years, reSIdent of Rallway

e Quarter No 607 L/A 40 Quarter Rallway Colony, ; o

,,d-_lv_cif_':a_tﬁé?.'Msi-‘_"’Ké'V-ité Bh-.ati:‘)',f' S

.. Gangapur. Clty, Sawalmadhopur, Rajasthan, Presently‘
.worklng as Loco P|Iot at Gangapur Clty, Kota DlVISIOI’\

Ty

Versus

_.U_nlon of Indla through the General Manager Western '
Central Ra|lway, Jabalpuris’ !
Thé: Secretary (Estts),: M|n|stry» of Rallway, Rallway Board
Rall Bhawan New Delh|

L Applicants



- 0A 602/2013 0A 630/2013 w:th MA No 440/2013 - »- .
"~ OA 638/2013 with MA" 446/2013 ‘0A 642/2013. w1th

. MA No.'d450/2013, OA No. 655/2013 with MA 442/2013 S

. OA No; 656/2013 with )
'-..--.-MA 444/2013 04 658{2013 Wlt

43/2013 A"657/2013 with

":stc APPLICATION NO 440[201 ” R

B Anandpal Slngh Choudhary son- of Shru Udal Smgh?,_
a‘Chaudhary, ‘aged- about. 43 ‘years, resident. of MIG: -
. 585, Radhika Vihar, Mathura (UP).Presently. worklng:-i_j:_ e
as Loco PllOt at. Gangapur City, Kota:Division,. WCR TR
..Rama- Shankar ‘M. son “of ‘Shri-Mummer: Ram, aged':'l*-‘ R
~about43: years resident. ‘of - Rallway Quarter No.- 504;'?;--_::__,“._~’i_'

" L/B,- Loco: Colony, Gangapur Clty,_Sawalmadhopur Sl

.RaJasthan -Presently” working - as". Loco PllOt at:f;v'f L
- Gangapur Clty, Kota Division, WCR.. B
. Tejmal Mali son of Shri Moolchand Mal| aged about 44 Go TRl
years, resident of 8/L/0, Loco Colony,” Gangapur City, ..
‘Sawaimadhopur, Rajasthan.. Presently": worklng as.’ .

. -Railway Loco Colony, Gangapur City, Sawait ' B
“Rajasthan. Presently working as Loco . P|lot at SR

Loco Pilot at Gangapur City,.Kota Division, WCR."

. Phool Singh Meena son: of .Late Shri- Shyonarayan G
.iMeena ‘aged about 45 years, re5|dent ‘of Bungalow ... .
-+ No. 117/L, - Near Senior  Railway: Institute,
- v.GangapurCIty, Sawalmadhopur, RaJasthan ‘Presently SRAT
~~working as Loco P|Iot at Gangapur Clty, Kota D|V|S|on BT
. Kishan Slngh Meena son of Shri Ghlsa Ram Meena e
aged about 45 years, resident of Bungalow ‘No. 454/L, Lol
_ “Quarter - Railway Colony, Gangapur City, ... =
Sawalmadhopur,: RaJasthan Presently worklng as
- Loco Pilot at Gangapur City, Kota Division, WCR. . e
."Ram Khiladi Meena son of Late Shri Ratan Lal Meena, - S
‘aged” about 44 ‘years, resident- of 548" 4/B Rallway
Loco . Colony, - Gangapur -- City, - ‘Sawaimadhopur, ..
._»Ra]athan Presently: working as Loco P|Iot at Gangapur S
City, Kota Division, WCR. . o
. Shesh Narayan Saini. son of Shr| Glrdharl La_l_, aged

about 53 years, resident of Quarter. No zl,1{6/|_r/_]".;;:i

Gangapur City, Kota Division, WCR.

. Surya Pratap Yadav son -of Shri- Chandrabhan Yadav o
- aged about 41" years, resident of BungalowlNo 133/L,
o Rallway Bungalow Colony, Near _Senlo

/l /(/‘

InStItute FR



o OA 731/2013 wnth MA 449/2013

o 'A-_‘:";f,_(By;Adyogate :-“-'-M'r'.-.. P.K. Sharma)

By __",',-?:3".;-1f"j’-;MAPPLICATmN NO. 638[201

o OA 602/2013, OA 630/2013 WIth MA No 44072013, S o » .
" OA 638/2013.with MA 446/2013, OA 642/2013 with s ;

" . MAINo. 450/2013, OA No. 6552013 with MA 442/2013, . .~ -~ ... |
" 'OA No..656/2013 with MA 443/2013, 0A 6572013 with” ..~ .. =

' MA 444/2013, OA 658/2013 with. MA 445/2013 and- .

Gangapur City, Sawalmadhopur, Ra]asthan Preselntly
workmg as Loco PllOt at Gangapur Clty, Kota DlVlSlOl"l

oo WCR.
"9, Kamal Mlttal son of -Shri Har| Krlshan Mittal aged
L about 51 years, resident’ of . Behlnd Bhagwati.College,

Mahaveer Nagar, NaS|yan Colony, Ward No.! 14,

Gangapur City, Sawaimadhopur. Rajasthan. Presently .

~ working as Loco Pllot at Gangapur C|ty, Kota DlVlSlon
WCR !

....Applleants

(By Advocate Ms Kawta Bhatl) k

Versus

1Un|on “of Indla-through the General Manager Weetern
' _Central Railway, Jabalpur. =

= -:i *f»f,2,.j-?;The Secretary (Estt.), M|n|stry of Rallway, Rallway Board
. -->.;Rail Bhawan, New Delhi.-

"3, The Deputy-- Director, Pay. cOmmlssmnV Mmlstry of -

: - " Railway, Government of India, Railway Board, New li36|hl
.. 4, The Senior Divisional Personnel Offlcer, Western Central
o -“-ﬂ__Rallway, DRM Ofﬁce, Kota,

i

Respon;dents'

| -‘i_-:_,,.,stc APPLICATION NO 446/2013 ;

~ 1 RaV| Shankar Upadhyay son’ of Shru V|rendra

Upadhyay, aged ‘about 41 years, resndent of Rallway
"~ Quarter "No.. 611 “L/A, --40--Qtr. Rallway Colony,

workmg as. Loco P|Iot at Gangapur C|ty, Kota D|V|5|on
: ."¢2 Ghanshyam Gupta son of Shr| HaJarllal Gupta,, aged
about 45 years;" reS|dent of Narsmgh Colony, Near
Goods - Godown Gangapur Clty, Sawalmadhopur

Ga’ngapur Clty, Kota Division,. WCR
Jltendra Kumar Sharma son'f'f'-'of Shrl

RaJasthan Presently workmg Loco P|Iot at-f'

- Gangapur:- Clty, Sawalmadhopur, Ra]asthan Presently' :

.Laxmlchand -



oA 602/2013 0A 630/2013 with MA No: 440/2013, S
' OA 638/2013 with MA 446/2013; OA 642/2013 with
MA No 450/2013 AN, 655/2013_w1_th MA: 442/2013

- ‘Bhudev Singh son of shr »i-Horam Slng‘h “aged
Iﬁ_‘-,f39 years; .resident: of‘Ra

: -'.:.:.‘-;,__«?Loco Pilot at Gangapur Clty, Kota D|V|5|on,\WCR

. _:'1;.-\;6:'..,H|mmat Singh son of ‘Late .Shri- Daulat Smgh aged'

| " about 43" ‘years;: resrdent “of :“Ward - No.- ~15," Near

':'-rf-,'._,Shashtrl “Park, " Na5|yan ‘Colony, - Gangapur City, -
._,_"_-Sawalmadhopur ‘Rajasthan. - 'Presently workirig - as’

" Loco Pilot at Gangapur Clty, Kota Division, WCR,

A_ - 7. Sunil: Kumar: Tehriya ‘son -of Late Shri-Rohit - Kurnar""_“f" ;
- Tehriya, aged about 45 years; resident of ‘C/oKhema = - -

""‘L'Shankar Sharma, ‘Near B Cabin, -Mathu= Kala-r'_f’

--v?-_Gangapur City, Sawaimadhopur, RaJasthan Presently__:_;;:'.-"':ufn'_'.__
.;;Workmg as Loco PllOt at Gangapur City, Kota Drv15|on A

WCR.

(By=Advocate:'-Ms. ;Ka\/ita Bnati) =

o Versus

1 Unnon of India through the General Manage v\':‘/'\ile'ster‘n",‘ﬂ_ T

Central ‘Railway, Jabalpur.:

2. The Secretary (Estt.), Ministry of Rallway, Rallway Board o

'Rail Bhawan, New: Delhi.

- 3. The. Deputy D|rector Pay Commlssmn vV, Mlnlstry of
~ Railway, Government of- India, Railway Board ‘New Delhi. -
. 4.'The Senior Divisional Personnel Ofﬂcer Western~£Central RERE R

Rallway, DRM Ofﬂce Kota. :

. (By Aduooate:-,Mr. P.K.._Sharrna)f |

4. ORIGINAL API5LIC TION NO. 642[201

“"WITH
. MISC APPLICATION NO 450[201

1 Shash| PaI Smgh son of Late Shrl Saudan Slngh aged
-about 46 years, re5|dent of House No. 1-D,: Street No.

-5, -Aadarsh Colony, ‘Mala Road,- Kota Junctlon
';Presently worklng as Loco PI|0t at Kota D|V|S|on WCR

ay»-_"Quarter No.. 624/EL/A
Quarter Rallway : Colony, _ Gangapu,- Clty,'__‘i“_
Sawa|madhopur RaJasthan Presently workmg as




: "OA 602/2013 OA 630/2013 wnth MA No. 440/2013 ) = o o
- 0A 638/2013 with MA 446/2013, OA 642/2013 with - = ‘ _
v MA No. 450/2013, OA No. 655/2013 with MA 442/2013, =~ o . ;
- OA'No. 656/2013 with MA 443/2013, OA 657/2013 with

© MA 44412013, OA 658/2013 with MA 445/2013and = = C
 OA731/2013 with MA 449/2013 o . .

. . o . - i
2 +2, Ghamandi Lal B. son of Shri Baijnath, aged about 49
- _years, resident of House No. 1128, A, Street No. 4,
"+ Chopra Farm, 'Dadwada, Kota Junction. Presently
~ - working as Loco Pilot at Kota Division, WCR. )
22£.73, Manoj Jain son of Late SKri Munnalal Jain, aged about
<~ 43 years, resident- of Rangpur, Road No. 3, Behind
. Tare -School, Dadwada," Bh|mgan] Mandi, 'Kota"
- Presently working as Loco Pilot at-Kota Division, WCR.
.4, Jai Bhagwan Garg son of Shri Ramesh Chand Garg,
- ~aged about 40 years, resident- of Flat No.. 106 ‘B’
- Block, - Mangal Bhawan, Kota Junction.. Presently‘
.+ working as Loco Pilot at Kota Division, WCR. i
-'5, Pushpendra Singh son of Shri-Yadram Singh, aged
" about 41 years, resident of Flat No. J-3, First Floor,
.- Shatakshi Tower, Arya Samaj Road, Bhimganj Mandi,
" Kota Junction, Rajasthan. Presently working as 'Loco
-+, Pilot at Kota Division, WCR. - -
. +27 6. Shesh Ram Verma son of Late Shri Hachhu Ram aged
5. about 44 years, resident of Vikas Colony, Street No.
i 3,. Machis’ Factory, Dadwada, Kota Junctlon
---_',_'_RaJasthan Presently working. as Loco P|Iot at Kota
~ .77 Division, WCR. "~ .
.~ .. 7. Hradesh Kumar Chouhan son. of -Shri Nanhu Slpgh
'~ . aged.about 44 years, resident of Vikas Colony, Street
+ -No. '3, Machis Factory, Dadwada, Kota . Junction,
. “Rajasthan. - Presently. workmg as. Loco P|lot at Kota'
..~ Division, WCR. R : |
~ ,._'..3_.8.-Madhusudan Kumar learl son of “Shri HarlpUJan
- ...~ ‘Singh, aged about 43 years, re5|dent of House No! 09,
.. Pashrwanath ' Nagar, ' Behind . Holi Famlly Hospntal :
- Vorkheda, -Kota ~Junction, Rajasthan. . Presently '
¢ ... working. as.Loco Pilot at- Kota DIVISlon ‘WCR. . % .
- “.7"9. Dinesh Chandra Biswas son_of Shri Bhaglrath Biswas,
.~ aged about 43 years,;. resndent of -House No. 462
...Dadwada, " RaJendra Hotel Street Kota Junctlon
““Rajasthan. Presently workmg as. Loco Pllot at l'(ota
.. Division, WCR C o
. .0 +10,0 Jagdish Prasad R son of Shr| Ramk|shan aged"
.s;_; about 45 years resndent of 'C-1,. Atwal Nagar,,Lmk-
s Roady PO|IC€ Ling; - BaJrang Nagar, ‘Kota, . RaJasthan'

Presently worklng as ‘Loco Pilot at Kota DIVISIOI’I WCR ..

'-'.«"about 45 years;” resndent of - House NQ’T:’-*-*67 .Aadarsh
Colony, Khedll “Phatak, " Kota.: Junctl'on," . Rajasthan. ..
;resently working as-Loco" Pilot at Kota-Division,- WCR.

RaJesh '-Kumar Sharma sor_l,.-, . h'rl PremraJ Sharma

‘:'3 | Ram Smgh Meena son of Shr| Ram Kishan’ Meena,
_-:aged about 45 years, reS|dent of 46 Street No 9,

‘ "11 N.L:Pratihar-son_ of Shri. Chote Lal Pratihar aged .



OA.602/2013, OA 630/2013 with MA No. 440/2013, o

- OA 6382013 with MA 446/2013, OA 642/2013 with - - -. v
- MA No. 450/2013, OA No. 655/2013 with MA 442/2013, = -~ ©.
.. OA No: 656/2013 with MA"443/2013, 0A 657/2013 with
- “MA 444/2013, O A 658/2013 with N and L
. OA 73112013 with MA449/2013

'-'.»"ifl.fj:?Umon of Indla through the General Manager Western”'

- “Central Rallway, Jabalpur.

2. °The Secretary’ (Estt.), Mlnlstry of"Rallway, Rallway Board R

- .-Rail.Bhawan, New Delhi.

'.v'w'3-.'g,The Deputy: - Director, Pay Commlssmnv Mlnlstry off-rz?"ﬂ»_';.‘:":?”
- “‘Railway;’ Government: of India, Rallway Board ‘New Delhi. R
. 4, The Senior Divisional Personnel Ofﬂcer Western Central:--_”{':f-

" _,.;__;‘.‘_;_kRallway, DRM. Offlce Kota

5. .ORIGINAL APPLICATION NO. 655[2013

o - WITH -
- _MISC APPLICATION NO 442[2013

| .'1.-,Mahesh Kumar son of ‘Shri Gehi Mal, aged about 44
‘years, ‘resident “of - Street No. 4 %" Chopra  Farm, i
-Dadwada, Kota Junctlon Presently worklng as Loco-f-;'j:if_--r_»

B Pilot at Kota Division, WCR.

2. Sanjay Agrawal son of ~Shri Santosh Kumar aged._

~ -about 46 years; ‘resident of Plot No. 52, Street NO. -+
11, Poonam: Colony, -Chopra Farm, Dadwada,. Kotagf-’.:’-;‘lf“‘.‘-j~i-

«:.__Junctlon ‘Presently - workmg as Loco Pllot at Kota*g_i'f,-.j -

D|V|510n WCR.

3."Mukesh- Kumar son' of Late Shr| Kehre S:gh aged-'-ji"

“about 50 years, resident of C/o - Shr| Jagan Lal

| ;’-Sharma V/P Mahukalan Gangapur - City, ’.'_ .
' A.Sawalmadhopur RaJasthan Presently worklng as

';Loco Pilot at Gangapur City, Kota D|V|son WCR

" ’_,/.‘ Appllcants_;- o

'(By_ Advocate: Ms. 'Kayita. Bhati)




- OA 602/2013 OA 63012013 |th MA No. 4402013, oo : S
" OA 638/2013 with MA’ 446/2013, OA 642/2013with ' =~ . - " = - o
.~ *".MA No, 450/2013, OA No. 655/2013 with MA 442/2013, . o b
. = OA No. 656/2013 with MA 443/2013, OA 657/2013 with -
. MA 444/2013, OA 658/2013 with MA 445/2013 and , |
- .',, OA 731/2013 with MA 449/2( 13 . '

v 1‘ Umbn of'Indla through the General Manager, Western

- Central Railway, Jabalpur.. ~ |

2 The Secretary |(Estt.), Mmlstry of Ra|Iway, Ra|lway Board
" Rail Bhawan, New Delhi. RS |

3 The Deputy Director, Pay Commlssmnv Mlmstry of

- Railway, Government of India, Rallway Board, New Dlelhl

4 The Senior. D|V|S|onal Personne'l Offlcer Western Central :

. Railway, DRM Dffice, Kota. - . i |
';f.(‘B);',A,dvocate: Mr. PK. Sharma) -

N

: _-_"':f,6,j;4~","?_'}~f-’_o‘R’IGINAL‘APPLICATmN NO. 656/2013
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1. Snehash|sh ‘Ghosh 'son of Late Shri Kedarnath Ghosh
T -aged about: 42 years, reS|dent of House NO. 1990
...~ Street Nol 1, Aadarsh ' Colony, Chopra Farm
- - . Dadwada;- Kota Junction. Presently working. as ILoco
Pilot (Passepger) at Kota Division, WCR. |

‘.:2. Pradeep Kumar H. son of Shri Hari Singh, aged aboutA

. 41 years, r S|dent of House.No. 132, Janakpuri, Mala
.. Road, Kota|Junction. Presently worklng as Loco |PI|0t
"0, " "~ at Kota Division, WCR. Lo

' '...°3, Pawan. Kumar' Mittal - son of . Shr| Shyam Manohar

-~ Mittal, aged about 42 years, resident of’ House- No 45, -
.- Street No. i2 In front of | Pragati . School, BaJrang_
> . Nagar,  Kota, -Rajasthan. Presently workmg as ILoco :

Pilot at-Kota D|V|S|on WCR

‘--"ffﬂ-.’:4-._-"Narendra @umar Sharma son of: Shri BrIJmohan Lal
"~ Sharma,. .aged about 46 years resident of V||Iage.

.. Responcie’nts

LS
K

= Mahukhurd, ‘Post ‘Mahukalan, Tehsil” Gangapur City, -

==~ Sawalmadhopur, ‘Rajasthan| Presently. ‘working - as

A R ~Loco Pilot-at Gangapur City; Kota: Divisioh; WCR. ik
- _-:.__j-"_.«'_.A5.'.jMukesh Ku"nar Sharma_ son--of Shri Jagdlsh Prasad

- 289, Jawahar Nagar, | Mahukalan - Gangapur . Clty,
';._-‘Sawa|madh pur RaJasthan Presently working as Loco
- Pilot.at Gangapur City, Kota“ D|V|S|on ‘WCR., -7 -

“,»Ba k Gangapu"“

Presently -

"“’"*as Loco

;;;.‘Colony, Garpgabur -Clt'y, Sawa|madhopur Ra;astpan
:-_"“V‘Presently workmg “as, Loco;_‘-'anot (Passenger)1 at
.;Gangapur C “WCR.: - o

> Sharma. aged about 45 years, reS|dent of :House! No.. .

it ._",Glrwar Slngh 'son-of. Shrl Jagdlsh Prasad; aged about-
50 years resndent ‘of Ward' No 1, Raqut Colony, Near '
Clty, = Sawalmadhopur -

Pllot o



'OA 602/2013; OA 630/2013 with MA No. 440/2013,

OA 638/2013 with MA 446/2013, OA 642/2013 with -
. MA No. 450/2013, OA No. 655/2013 with MA 442/2013, -
. OA No. 656/2013 with MA 443/2013, OA 657/2013 with- - 0
- MA 444/2013, OA 658/2013 with MA 445/2013 and e
"OA 731/2013 with: MA 449/2013 LR

8 Shrn Gopal Sharma son of Shrn Mangal Sen Sharma L
R “aged.-about. 47 years, resident “of Rallway Quarter- - - .
i-5{-’;;‘f_549/L/B---- Near Junior:Institute Loco’ Colony, Gangapur - ..

© Gty Presently working as Loco PllOt (Passenger) at_"
"-;‘-;:Gangapur City, Kota Division;" WCR. S
~ 9..Girraj Kishore* Upadhyay 'son of" Shrn Ram Kh|lad|‘"'- o
- 7. Sharma, aged about 42" years resident ‘of House No. - e

188, Ganpatl Nagar, Songariya Road, Kota. Presently. - -
'*workmg as Loco P|Iot at Gangapur Clty, Kota D|V|S|on '

© “WCR.

1 Unlon of Indla through the General Manager Westernv“‘; 7 |

(By Ad\/_ocate: Ms.v'Kavita.__Bh:ati)'_

....Applioants B

- Versus

. Central Railway, Jabalpur, - -
2. The Secretary (Estt.), Ministry of- Rallway, Rallway Board '
~ Rail Bhawan, New Delhi.
3. The Deputy Director, Pay Comm|SSIon V Mmlstry of
Railway, Government of India, Rallway Board, New Delhi.
4. The Senior Divisional Personnel Officer, Western Central' =
Railway, DRM Offlce Kota : .

" (By Advocate: Mr. P.K. ‘Sharma)

';.":A"R'esbondents -

4. 7 ,ORIGINAL APPLICATION NO 657 2013

WITH

MISC APPLICATION NO 444[2013 '

1.

Gulam Ahmed Ansar| son of Late Shrl AbduI Sakar

‘aged about 43 years, resident of Flat No.-303, Surya:: |

Residency, Rangpur Road No. 3, Kota Junctlon

-Rajasthan. Presently worklng as Loco Pllot at Kota"d-

Division, WCR.

: Manoj Kumar Gorani son of Shrn Lokumal Goram aged

about 38 years, resident House No. 'D- 14 Gyan

. Sarovar Colony, Bundi Road, Kota - Junctlon .
Rajasthan. Presently workmg as Loco Pllot at Kota]"

Division, WCR.

. Navneet Agrawal son of Shri Mohan Kishan Agrawal =

aged about 38 years, resident Kripa Sadan, Street of
Rajendra Hotel, Near Mataji Mandir Dadwada Kota.

~ Rajasthan. Presently worklng as Loco Pl|0t at Kota
~Division, WCR.




S OA 602/2013, OA 630/2013 wrth MA No. 440/2013, - | |
... OA 638/2013 with MA 446/2013, OA 6422013 with -~ = ,

- MA No. 450/2013, OA No. 655/2013 with MA 44272013, - . '
" OA No. 656/2013 with MA 4‘}0/2013 OA 657/2013 with .~ . o P

"~ MA 444/2013, OA 658/2013 i

OA 73112013 with MA 44572013 AR S

4 Gangadhar
‘about 44 ye

SR

l
A
I

4

ith MA 445/2013 and

l

Salnl son of Shn Bhataram Sa|m, aged
ars, resident of Anand Vihar, Street No. 1,

{,'Dadawada Kota Junction Rajasthan. Presently worklng
. as Loco Pilot at Kota D|V|S|on1 WCR.

L ;:j:'.l' 5..Anil Singod
* aged about

ya son of Late Shr| Ghisu: Lal Smgodlya,
39 years, resrdent House NO. 1332, Street

' No. 5, Chpra Farm, Block’ No. ‘12, Kota Junction.

% Presently w
. 6. Ramdas D.
7 resident. Hg

orking as Loco P|Iot at Kota DIVISIOH WCR
son of Shri Dharmu, aged about 43 years,
use NO. 328, Street No.- 8, Saraswatr

- Colony, . Roteda: Road, : Kota Junctlon Presently

working as

o 'VL'A"(_B‘y'-Advgcate:- Ms. K

. "“.Central Railwa
.-+ 2, "The Secretary

Loco Pilot at Kota DIVlSIOn WCR. b

b
I

|

!
. [
| .
!

avita Bhati) |

Versus L
o |
i |

r'._';vl'l;"fUnmn of Ihdlcl through the General Manager Western

v, Jabalpur. _r ; .
(Estt.), M|n|stry of Rallway, Rallway Board

o ':ﬂ:f'«;'_Ral,l Bhawan, New Delhi.. -~ | - |
CH The Deputy Dlrector Pay Commlssmn -V, M|n|stry of

R Railwayyl,Government of India, Rallway Board ‘New Delhi.
.- 4, The Senior Divisional. Person_nel Ofﬁcer, .Western Central

| "".-vRainay-,;_‘DRM

, e 7V:I;'(B:y‘f‘Advvoca.te: Mr., P

S 'i 8---;_"3- -"-‘QBM'PLICATION NO. 658/2013

1» Feteh Smgr son of Late Shri. Munshl Ram aged about-- .
43 years resident of Housef No.. 50/B/B Near Sardar '

_MISC APPLICATION NO 445 2013 -

folce Kota

t‘.]

- at Kota Divi
.-»‘Kallash Ch:

:workmg as Lo 5P

“Patel-~School Jaihind . NagaF.:1, “Wara - Road, Kota -
‘.__'Junctlon, RPJasthan.;,f Presently workmg as Loco rPrlot._

IFlOn -WCR.:

Presently

|
{
b
i
|

'
i
[

Apphcants |

)"

Respondents a
K. sharma) , ]
o !: ) ]
~"WITH - ;

! ndra- Meena son of Shr| Har| Ram Meena,f- o
.:.»:aged about' _n_;ij_n . '

"Kallash Chand o
reSIdent of - 39 A,



»'\’f, .

OA: 602/2013 OA 630/2013 w1th MA No. 440/2013 o
OA 638/2013 with MA' 446/2013 OA 642/2013 with',.

-7 -MA No. 45072013, OA No. 655/2013 with’ MA 442/2013
-~ OANo 656/2013 with MA 443/2013 OA’ 657/2013 w1t_
‘ -MA 444/2013, OA 658/2013; WIth‘ ]

: OA 731/2013 WIth MA 449/2013

Blharl

Sharma son .-“:of Shrl

i -'hall |
harma,: ‘aged-about 4

| 7. as‘Loco. Pilot. at'Kota DlV|5|on WCR.

| :;fS’;fifAnurag Saran.Shrivastava-'son of- Shri: Anand Prakash"’".;. e
f_'-’;;__;{jShnvastava, ‘aged:about-44 years,. resident of Kusum ="
-~"""Vila, Mala Road, First’ Floor, Kota' Junction. Presently._l_

“:working- as Loco: Pllot -at Kota: Division, WCR

7. Vasudev. Singh“son: of Shri-Chgandra Pal:Singh; aged}-_f:'g
' "about:-43years; resident of C/o Indra. Kumar- House . .

- No. 26, Madhu Nagar NearTA Camp;. Kota Junction. -
]f‘;;-PresentIy working as Loco Pilot at Kota.Division, WCR.
= 8. Baljnath Uniyal son of Shri Satya Prakash Uniyal, aged-: " -
~ _about:40 years,. resident of C/o Ishwar Das Ferwani; ‘.

.+ House:'No. 280, Block No.."9, Rangpur Road No..6, T
- Dadwada, Kota Junct|on Presently workmg as Loco. TR

““Pilot at Kota Division, WCR,

e 9. Arjun. Singh. son ‘of Shri’ Ganesh ‘“Ram aged about 41
. years, resident - of Machis Factory, Vmayak Lanef':.'rt
jDadwada Kota Junctlon Presently workmg as Loco; s

* " Pilot at Kota Division, WCR.

'10. :Mahendra. Pratap . Singh- soh of Shrl Harmarayan,'“f A
' aged about 45 years, resident of House No, 95, Street R
No. 4, Chopra Farm, Kota Junctlon Presently workmgv;;_ L

- as Loco Pilot at Kota Division, WCR. . e
: '?11 . Rajendra Tripathi son of Late Shri Handutt Tr|path|

aged about 41 years, . resident “of “K-2, Satakshl'""\"fi_;'-.l_v:..'-
" Tanwar, Arya Samaj Road Bhlmganj Mand| Thana,'
Kota Junction, Rajasthan. Presently workmg as Loco L

P|Iot at Kota D|V|S|on WCR.

. 12, ' Sanjeev Dwivedi son of Shri Anand Swaroop Dube,
T aged about 43 years, re5|dent of Ravi-Vihar, Mala
-Road, Kota Junction, Rajasthan.. Presently worklng as__'-v':-

: Loco PI|0t ‘at Kota Division, WCR.

1-13_." Meer Hasan Ansari son of Shri’ MaJnu Mlan, aged'_ o
-about 42 years resident of Pratap Colony, Street No. -
.3, Rangpur Road, Kota Junction, RaJasthan Presently--._':-.r_';

workmg as Loco Pilot at Kota Division, WCR.

*.145. Sushil.Kumar Maurya son of Shri Pyare Lal: Maurya._
aged “about® 41 vyears, ‘resident.  of House No.-. 100, AN
-~ Riddhi Siddhi Nagar, -Rangpur Road, Kota Junction, . .
" Rajasthan. Presently workmg as Loco P|Iot at Kota'-'

- . . Division, WCR. - :
' __.1‘5'. “Ganpat Lal Pareek son of Shr| Bansh| LaI Pareek‘ '

‘aged -about 45 years, resident  of House ‘No. 999, Lo

‘ Pareek Sadan Street No 4 Aadarsh Colony, Chopra

'Satya | Prakashf}'.-_..fﬁ‘?;f*"f.f_* e
44 years; resident of 25-C, Indira” ="
- +.Colony, - MaIa Road ‘Kota“ Junctlon Presently workmg-‘ SR




T L 12
" OA 602/2013, OA 630/2013 W th MA.No. 440/2013
" OA 638/2013 with MA 446/2013,. OA 642/2013:with 1 - - .. L |
. MA No. 450/2013, OA No. 655/2013 with MA 442/2013.__;.;_~ o
" "OA No, 656/2013 with MA 443/2013, OA 657/2013 wnth._: Lo .
"~ MA444/2013, OA 658/2013 with MA 445/2013 and
- 'OA 731/2013 with MA 449/2013 -

Farm, Dadeada, Kota Junctlon Presently workmg as
Loco P|Iot it Kota D|V|S|on, WCR L r

T o
| ....Applicants
~(By Advocate: Ms. Kavita Bhat) . . |

"Versus ‘

. : ' ' i l
. 1. Union -of India -t hrough the General Manager Western o
-~ Central Railway, Jabalpur. - ’ =
2. The Secretary (Estt.), M|n|stry of- Ra||way, Railway Board
©.-Rail Bhawan, New Delhi. .. I
3. The Deputy Director, Pay Comm|SS|on -V;: Munlstry ‘of -
o ~ Railway, Government of India, Rallway Board, New Delhi.
- " . 4. The Senior D|\(|S|onal Personne Ofﬁcer Western Central &
-+ 7 Railway, DRM Pfﬂce,, Kota. : |

Respondents

"{,_'(By;Adyooate':;.Mr.-él?.jk.‘ Sharma)

L :Yogesh Kumar-learl son of Shr| Brgklshore learl aged _

L ‘about 48 years, - resident of A-19, Aadarsh Colony;!J.N.

L ,_ﬂ_--;-«‘--‘*fMarshaI Mala oad; Kota Junctlon Presently workmg as -
. Loco Pllot at Grngapur C|ty, Kota Division, WCR '

<
s

T RS . Appllcant
| / (ByAdvocate M\s-..Kawta Bhatl) ]

Versus

( "1 through the General Manager,_Western
y, Jabalpur & = : ) '




~OA602/2013, OA 630/2013 with MA No, 440/2013, - =
*_OA 638/2013 with MA” 446/20_1; OA 64272013 with

’ the sake of: j

.;_-Sharm’a & Others vs Unlon of Ind|a & Others) are bemg taken-_i_ifl.

as. a lead case | ?; IR
| 2 The Iearned counsel for the partles agreed that the

| ‘of th|s Trlbunal m OA No 468/2011 (Harbans LaI Verma vs - B |

-fUmon of Ind|a & Others) and other connected matters deC|ded B

on 16 07 2014

j3 The brlef facts of the OA are that the apphcants weref_‘
: '-':{'if'appomted as Assnstant Drlver |n the Loco Runnlng Department:'
'-“'*?.'Eand after appearlng |n the seIectlon process the apphcants-:_"‘u;-

 were then selected and promoted to the post of Goods Dnver

’Grade Pay of Rs 4200/- w.e.f, 01 ot 2006 The appllcants were

i Vdrawmg the grade pay of Rs. 4200/-' |n PB 2 consequent to;

Lv'conve:_i ence, the facts; of OA No 602/2013 (Papendra Kumar'_'___;:

C .-:',.-ﬁ._',controversy mvolved in. the present OA is covered by the order-'{-‘:,_;_._ ST

" After |mplementat|on of the Slxth Central Pay Comm|SS|on the

| apphcants drawmg pay |n the PB 2 Rs 9300 34800 W|th a

’:V"vthelr pay revnsnon w e. f 01 01 2006 and were entltled for thelr:' o

' vnext ﬂnanCIal upgradatlon on satlsfactlon of the crlterla Iald.

f,f{down under the Scheme and were ?'g'ranted the/anext hngher'::v.‘:';_;_.'_.__.}""'




OA 602/2013, OA 630/2013 erth MA No. 440/2013 ! R

- /0A 638/2013 with MA 446/2013 OA. 642/2013 with. e _- N R

_.MA No. 450/2013, OA No. 6:5/2013 with MA 442/2013 S T
.- -OA No. 656/2013 with MA 443/2013, OA 657/2013 W|th

MA 444/2013, OA 658/2013 with MA- 445/2013 and g

| 0A731/2013w1thMA449/2013 R N

grade pay of Rs 4600/_,-: m; PB-ZVIde order:'_’date‘_’_d 31.01.2012

(Annexure A/6) it ': " o l " . ‘__»1' o

,_,3-'74 The responde-nt 'no .-“'4 ’has-'issued' the impug'ned -_order

dated 26 07 2013 and have stated the flnanc1al upgradatlon of

on the basrs of the |mpugned 1letter dated 28 06 2012

4

appllcants from ALP II to LPG d|rectly was a: one t|me
1 .

| .

the I|ne of.-AVC-nor m the recrultr_nent rule of Loco Pilot

| Category Th|s spe.lal dlspensatlon;was granted due to non- |

avallablhty of the >hunters and as such as a result of such

drspensatlon the concerned employee has progressed to two.. 3 |

promotions Thus the respondents have converted the ﬂrst :

- .-—fmanC|a| upgradatlon of the appllcants mto the second ﬂnanc1al

f'."apph.cants |nto the '1._h|rd fmahcral upgradatlon

,',‘the;"SCOpe of furthe

ota I‘ly blased

e

'the appllcants- to-be the th|rd and thfL Iast fmanaal upgradatlon s -
(Annexure A/3) WhICh stated that the promotlon earned by the |

exemptlon due to. ,hortage of the Goods Guard nelther faII in o

next hlgher grades as per the cadre hlerarchy, hence m such e

S|tuat|on the employee should be treated as havmg earned two

Upgradatlon and the second fmanmal upgradat|on of the', ;
,.thus:hxas I|m|ted ) Ll

manaal uDglradauon‘ of the. apphcants m' a»r'; I



" OA 60212013, 0A 63012013 with MA No. 4d0r2013; - e
- OA638/2013 with MA 446/2013, OA 642/2013With -
- MA No. 450/2013, OA No.§55/2013 withi MA' A42n013, T
-7 OA No. 656/2013 with MA 443/2013, OA 657/2013 with " - - TR
i MA444/2013,0A 658/2013|with MA 445/2013 and ",
©  OAT312013 with MA 44972013 . ;

. iR i
R
i

o had to be rectlfled Therefore, any challenge by the appllcants |

'_ﬁi‘__f‘_jto this rectlflcatlon has no force and the actlon of the

R »'Vrespondents |s accordmg to the prowsuons of law/rules

o _;;’15 Further, appl cants clalm for érant of hlgher grade pay,‘

5 '-:_flntroduce a serlous anomaly to the lextent that the employees o

) .'_'»-'«.who has earned promotlon to the lnext hlgher post |n same \
'-'_j';.‘”'__':(_lgrade pay and shdulderlng responS|b|I|ty of that hlgher post T

' _-‘__v.'bwould remaln same grade pay as they had earned promotlon-

:"':"—'_":'.-"f-:,whlch#has to be reckoned for the purpose of MACPS as per,

| ""V‘:.'.::'}».Para 8 of the Annexure to. P0|ICY |nstruct|0n dated 10 06 2009 ”

T Y l .
*-':'_{;.a,.-‘where as those ernployees who could not get promoted to

-"-‘.3'.‘:____h|gher post and are shoulderlng responS|b|l|ty of lower post" L

l

?i‘;‘;obJectlve of MACP <>cheme and_,:_‘_therefore, is not m |'.nta|nable }

" the appllcants have flledith present OA W|thout proper

rties and perlused

he documents on r

o hlgher than the r‘rade pay of the promotlonal post W|l| R

L :'5__’would be drawmg hlgher grade pay| Deﬂnltely thls-»—:‘__.s not the,j S

‘ -ffﬁ;_f{%apprecratlon of the pollcy obJect|ve and scope of MACP Scheme =



OA 602/2013 ‘0A 630/2013 wnth MA No: 440/2013 L
- _‘:'OA 638/2013 with MA 446/2013 OA 642/2013_w1th

«;thereb” wnthdrawmg.e.“the secon"v"

’the MACPS in the grade:pay-_ of Rs 4600/- and reflxmg the pay--_-:':_.
o o -'of the apphcants in the_Grade Pay of Rs 4200/- - |

'(Annexure A/1), the apphcants have f|led the present OA’“?

,praymg for the followmg rellefs - B

o “(if) - - By an appropriate order or direction the' |mpugned E

'fmanaal upgradatlon under';,‘

"-'fz_‘Be'ng aggrleved by the offlce order dated 26 07 20135;

“(l) .'By an’ approprnate order or dlrectlon relevant_-;j_
j_;"records pertaining: to grant.. of the’ second/thlrd

~ financial“ upgradation under the. MACPS.in- vanous .

_other dIVISIonS pertaining-to ‘Guard: and Drivers. .. ..

o g,order dated 26.07. 2013 .issued. by therespondent
'_"A.'no 5 may kindly be quashed and set aside with- all-

.- the consequentlal benefits to. the appllcants , -
“:(iii)', By an- appropriate. order or direction the: impugned:
- ‘order- .dated,28.06.2012 - and- the -order . dated -
3. 12 2012 may also be quashed and set’ aSIde .
.f(i'\'/)i By~ approprlate order - d|rect|on .-:thé__-.'.
C respondents may . be . dlrected not to- ‘take “any

. . further-action for- recovery etc in pursuance of the )

© .. order dated 26.07.2013.
7 (v)- "By an. approprlate order or. direction;: necessary-"
7 directions may be-given to the. respondents to' re--
- fix-the pay. of the appllcants in PB-2 Rs.9300-
34800 plus Grade -Pay - of Rs. 4600/- wuth all -

o '»consequentlal benefits as. per law. -
(Vi)‘” -Cost of the -application. may ‘also kmdly be awarded
_.to the poor appllcants and o L L

Any other order or- d|rect|on WhICh th|s Hon’ble
" Tribunal - deems fit- and proper may also’ kmdly be -

passed in-favour of the appllcants |n the” Iarger._."i'_y'j‘.-"-_-_"}".i., B

mterest of the equnty 'Justlce and law.




© oA 602/2013 OA 630/2013 with MA No. 440/2013, N
. OA.638/2013.with MA 446)2013, OA 64272013 with, ~ - .0 0
- MA No. 450/2013, OA No. 655/2013 with MA' 442/2013} LT S
. -." OA No. 656/2013 with MA 443/2013, OA 657/2013 wnthjg_ SR
~ - MA 444/2013; OA.658/2013 with MA 4452013 and:,. .
.. 0A 73112013 with MA 449/2013 g

8 ; On"the :-other hand the respondents have flled thelr

A

' '--xh'reply In thelr reply, the respondents have stated that based -
i on the recommend t|ons of the V CPC government deC|ded to'-:-‘»
mtroduce Assured Career Progressnon Scheme (ACI.D‘Scheme)
»_AWhICh has: been dewsed as a ‘Safety Net’ to deal. wnth the
:_'.'i'ff_‘problem of genuune stagnatlon and hardshlp faced by the_.'.. -'

:~ ,-.-{},emp|oyees due to Iack of adequate promotlonal avenue

"-‘-r.SubsequentIy basec on the recommendatrons of erth Central»
Pay Commnssuon, ACP Scheme has been modlfled named as: -
-'~.',f':"_:_5_fMod|f|ed Assured Career Progressmn Scheme (MACP Scheme)‘. o
and |mplemented W|th effect from 01 09 2008 Evrdently, the

mstructnons relatmg to. regulatlons of MACP Scheme has to be AR

l

s mterpreted |n consorance wuth pohcy perspectlve and scope of
= '-;_*}the scheme and any order or |mplementat|on beyond pohcy |
__‘;":{""k':‘;‘:'-perspectlve and scope would‘_be neilt_her reasoned one nor‘

- .T_""_'_‘.'Judlaous




M :',_earmng promot|ons as per the|r cadre h|erarchy, though the:{-j?-‘:‘f: i

o OA 638/2013 with MA: 446/@013 ‘OA 642/2013 w1th
e _;MA No 450/2013, OA ‘No '655/2013 w1th"MA,442/2013 ‘

"?‘r'fa-.'stagnatlon but the case of promotlon m same grade pay and
:‘v‘therefore not entltled for fmancnal upgradaltom under the"Ff:_

-""}. Scheme The |nstruct|ons regardlng grant of fmancnal

| feeder grade of a cadre/category where promotlonal pOSt 3150:\-"_;'"
: :happens to be m same grade pay, been |ssued vnde Board S
o |etter dated 13 12 2012 WhICh Stlpulates that ﬁnancnal___
‘ :-'upgradatlon under ACP/MACP Scheme Ca“”Ot to be a hlgher-t
Qrade pay than what can be allowed to an eml2>|0Vee on: h's
: normal promotlon In such cases fmanaal up gradatlon under,'.frlt'

- 51 MACP Scheme would be granted |n same grade pay Reasonng;;_{

OA 602/2013 OA 630/2013 WIth MA No 440/2013 .

‘per recrmtment rules shallv'be cou‘nted for the purpose of_MACPf-:;':--A__;.

Scheme It lS for‘i_the reason that the case of employees-’ii‘f'j :

-rpromotlonal post is in the same- grade pay is not the case of_.fﬁ; o

gradatlon under the Scheme |n respect of the employees |n __'.i':

of- thlS |nstruct|on l|es ln the fact that the ACP/MACP Scheme’;

has' been mtroduced as deV|ce to mltlgate the stagnatlon and_
e ’hardshlp faced by the employees due to lack of adequate'

promotlonal avenue and therefore Ioglcally the beneflt allowed- -‘




. OA 60212013, OA 630/2013 with MA-No. 440/2013, o =
- 0A. 638/2013 with MA 446 013 0A 642/2013 with.-

* " MA No. 450/2013, OA No. 655/2013 v ‘with MA. 442/2013,-' o

" OA No. 656/2013 with MA 443/2013, OA 657/2013 wlthr:-.-.ﬂ A

B MA 444/2013, 0A 658/2013 with MA 445/2013 and 3
' '_OA 731/2013 W|th MA 449 2013 o

under the ACP/MA(‘P Scheme cannot be more that what would
-"j’i.‘_;accrued to employee normal promotlon
11, The financial faupg‘ra'dation .. under: ACP/.MACP' Scheme
. _.'_‘can,n'ot' b_e»to 'a'} 'hlgher grade pay than what can be allowed tod

" an employee on his normal promotlon and that |n such cases,

" the .'finna”hcial‘u’pgra:latlon under MACP would be granted to the'

. r:'__.._.-:”same grade pay To th|s effect necessary clarlflcatlon has been .

o :.:ISSUEd vnde Board S letter dated 13 12 2012 ("3"'"'“3)“-Ire A/2)

- ,

o 12 The respondents have stated that the appllcants m the

.:_;‘~‘_‘A‘f‘”'fpresent OA belorg to Loco P|Iot Category Their cadre

- _hlerarchy and the pay structure |s quoted below - |

i DESIGNATION T -*'_.'-;-_;_r_-fGRADE PAY.. AND -PAY
.~ “-|BAND - -

i LOCO PILOT (MAIL)};’-—};-- . |epa200,PB 9300- 34soo
Lo [ |PLUS: . Rs.1000 . 'Addl.
‘| ALLOWANCE . 3

TGP 4200 PB 9330 34800
‘PLUS RS ,' IAddl
;v"»ALLOWANCE i

f.",GP 4200, PB 9300 34800

- LOCO PILOT (PASSFNGER)
b s LPP |

Loco PILOT (Goon_sf)
BRI e LPG -
LOCO _PILOT

TG 5..} GP 4200 Pl 93_00 348001 :




1
|
|
|

- OA 602/2013 OA 630/2013 \ 3,0
. 0A 638/2013 with MA 446/2013 0A 642/2013 with ! R
7L MA No. 450/2013, OA-No. 6%5/2013 with MA. 442/2013, o

- OA No. 656/2013 with MA 443/2013, OA 657/2013 wlth

- 'MA 444/2013, OA 658/2013 LNlth MA 445/2013 and

~"OA731/2013W|thMA449/2'013 B o

'under the ACP/MACP Scheme cannot be more that what would
';i.;_v; accrued to employee normal promotlon
-' 11 The flnanc1al upgradatlon under ACP/MACP Scheme
‘,A"cannot be tO a h|g er grade pay than what can be allowed to_'
an employee on. h| normal promotlon and that |n such cases,
-' '_"ﬂj-'the ﬁnanC|al upgra atlon under MACP would be. granted to the'

L l
Lo "same grade pay To thlS effect necessary clarlﬁcatlon has been

77

'.".'_,jlssued V|de Board S letter dated 13 12 2012 (Annexure A/2)

| -.1. The respondents have stated lthat the appllcants |n the'

“":":"'fpresent OA belon' to Loco Pllot Category Their cadre

‘_‘fhlerarchy and the p?y structure lS quoted below S

DESIGNATION \ 5~"GRADE PAY AND PAY
S LOCO PILOT (MAILT BRI -Gp 4200, PB. 9300 34soo
RO S - 'pLUST - Rsi1000 ’Addl
c rALLOWANCE S
" | 6P 4200, PB. 9330 34soo
‘PLUS . RS.:- | Addl.
ALLOWANCE NS

e LocO PILOT (PASSENGER)

e Loco PILOT (GOODS)
o | e LPG l
L LOco | PILOT




L IOA 602/2013, OA 630/2013 with MA No. 440/2013, SRR
. OA638/2013 with MA 446/2013 ‘OA 642/2013 with, -

’allowed them second f|nanC|aI

""."_A.‘Subsequently, |n consultatlon w:th the Rallway Board s ofﬂce |
o _'two stage hlgher grade as per cadre hlerarchy/AVC |t has t’

"--”ﬁ%ff:."ffrom Rallway Boards offlce the grant of Grade Pay of‘."'-

'v_;—;treated as thlrd ﬂnancual upgradatlon under MACP Scheme

_'that promotlons earned |n the post carrylng same grade pay m“"

"“?}l'-_--‘:the promotlonal hlerarchy as per recrmtment rules shaII be,_'f_‘

upgradatlon under MACP

| "_'was clarlfled that smce such employees have progressed to :

'E:_-f'be reckoned as two promotlons In V|ew of th|s clarlflcatlon

Rs 4600/ as second fmanC|aI up gradatlon was mod|f|ed and'?‘
- 4;1 The respondents have further submltted m thelr replyf;

lig‘counted for the purpose of MACP Scheme as the app||cants7-‘,

T ; ?promotlonal post was also ln the same grade pay of Rs 4200/- B

igrant of grade pay of Rs 4600/—- to the apphcants has erred'_.f_‘j':f_,v

?flnanC|aI upgradat|on was found erroneous and therefore l >




L oA 602/2013 04 630/2013 with MA' No 440/2013

:d ‘WIth the submnssnons'_“__of,.' the Iearned counsel for the‘

appllcant that the controversy mvolved}"_':l_n these OAs

: squarely covered by the order of th|s Trlbunal Aln:’*OA No:
i 468/2011 (Harbans LaI Verma 3 Un|on of Ind|a & Others) and

R '. 'other connected matters deC|ded on 11 07 2014

20 Whlle deC|d|ng the OA No 468/2011 (Harbans LaI’Verma

/,vs Unlon of Indla & Others) and other connected mattersr-

':’?f?'?i{:"“deCIded on 11 07 2014 th|s Trlbunal consndered the dec1snon of
"the Central Adm|n|strat|ve Trlbunal Earnakulam Bench

.Ij'EarnakuIam |n OA No 484/2011 deC|ded on 22 02 2012 (AII:,

I ‘.Indla Loco Runnmg ff "Assoc1atlon & Others .vs___ S

S of Indla & Others and other connected matters) It aIso?__}_,_ _,

iconsrdered the order passed by the Central Admlnlstratlve
E _Trlbunal Allahabad Bench AIIahabad |n OA No 1241/2011»‘_7}'-?__%'jf'fl:f;"
"‘:--:["(Sachchldananda Ram & Others vs Unlon of Indla & R

) :;.,.;Others) The Trlbu,nal ,also consndered the Judgment_of the:;f'r.v‘;f:



S . OA 602/2013 OA 630/2013 wil h MA No 440/2013 1 Lo : R ’ . {
.. /OA 638/2013 with MA 446/2013,0A 6422013 with = - "=
7+ MA No. 450/2013, OA No. 65 /2013 with MA 442/2013,
~" OA No. 656/2013 -with MA 443/2013, OA 657/2013 with-
© 7 MA 444/2013, OA 658/2013 with MA 445/2013 and
S .OA 731/2013 w1th MA 449/20 3

'.'._lHon’ble H|gh Cou_t of AIIahabad mL’-VWr.i.tv. Peti
-':_:_‘18244/2013 decnded .on 19. 07 2013 (Umon of Indla
| ‘i- :'G M 'E. C. R. & Oth_"rs vs. CAT & Others), which u |
. order of the Central Admmlstratlve Tribunal, AIIahab(

Allahabad passed [ OA No. 1241/2011 Sachchl T

o Ram & Others: vs. Union of Indla & Others)\_ AR

,"'con5|dered the FuII Bench order of the Central Admlr - atn/e

anbunaI Jodhpur B=nch Jodhpur |n OA No 58/2006 deC|ded

."__,j.'_'i'on_22 05 2014 (N resh Pal Slngh vs. Umon of Indla &

Others and other onnected matters) wherem in was heId

' --that the post of Pas enger Guard is not a promot|onal post for’

T the post of SenlorGoods Guard smce both posts are in the -

same pay scale

-After con5|der|ng aII these orders and
_,Judgments the Trlbunal in Para No 20 & 21 of OA No

;,_.._--468/2011 deC|ded

Others VS. Unlon f Indla & Others) has held as under -'

et “20 Therefo 2,
heremabove

case ‘of “all : th
Judgment of

'n 11 07 2014 Sachchldananda Ram &

ve,, in. V|ew of the dlscussmns made -
Fhe respondents are dlrected ‘to decnde the ' -
e appllcants before. us in: the: Ilght ‘of the ..
he Hon’ble ngh Court of AIIahabad dated L



-~ OA 6382013 with MA

OA the respondents shaII aIso decrde that promotlon glven to -.‘

ithe appllcants from the post of Assrstant Loco Pllot"

o never worked elther |n the post of Loco PIIOt Shuntmg Grade II

’ ,OA 602/2013 0A 630/2013 wnth MA No 440/2013 R

the respondents 'are .,-dlrected to. decnde the case of all the’f
~applicants’ before “us: in:the Ilght of the: Judgment of the.
© “vHon'ble "High - Court of AIIahabad dated 119.07.2013 ..
..+ -passed.in-WP"No.: 18244/2013 = Union: ‘of India- through"-
.~ G.M., ECR and Ors. vs. CA:.T: and Ors.: (supra) and pass:
Ca fresh reasoned and speakmg order expedltrously but’in -
.7 any- case not later than:-a_period of . three months from.\
SRS the date of recelpt of a copy of thls order S

However |t is made clear that thls exercnse shall be'-—}

' 5-”‘-.,:Hon’ble ngh Court of Allahabad |n WP No 18244/2013

22 Wh|le deC|d|ng the case of the appllcants |n the present;:-_

'the postl[}

of Loco Pllot Good would be counted as one promotlon‘or"’.~

; would be counted as two promotlons because the appllcantsf';

or Loco Pllot Shuntlng I nor they have ever promoted on these'_*:':;.. -

o 'posts even for a day The Iearned counsel for the appllcaint had

- argued that the appllcants were promote"‘to the post of Loco'_l':




0A 602/2013, OA 630/2013 wi h MA No 440/2013, o
S "«OA 638/2013 with. MA 446/2013, OA. 642/2013 with -~ .
R _.“_MA\NO 450/2013, OA No. 65 /2013 with MA' 442/2013.'-_ e
. U0A No 656/2013 with MA 443/2013,0A 657/2013 with RN

V MA 444/2013 OA 658/2013 with MA 445/2013 and
;-'OA 731/2013 Wlth MA 449/20 3 C S

; -_P||ot Goods becaus
| ';process the apphc

earned two. pr_omotl ns.

" A/2) :_w;mc,h__;_ providv '

L 24

of one tlme exemptlon glven due to

shortage of Goods juard and after appearmg in the selectton
a

ts were selected and promoted to the post

| 23 S In view of t e above observatlons and dIFeCtIOHS we
A,_have not gone mto-the merlt/controversy W|th regard to the

|mptlementat|on of he Clrcular dated 13 12 2012 (Annexure

that ‘the fmanaal upgradatlons under

ACP/MACP Scheme cannot be to hlgher Grade Pay than what
L 4 *_;can be allowed to n employee on h|s normal promotlon The

"'-respondents may, examlne whether the cxrcular dated

| apphcants can be ewsed on the ba5|s of the C|rcular dated |

R 'jof Goods Drlver, thefefore, it cannot be sald that the applncants ,

13 12 2012 |s ap‘hcable |n the case of appllcants If the )

08 respondents come to the conclusmn that the Grade Pay of the o

';__1‘-;13 12 2012 then . hether any recovery can be made from-~
-"f':;fappllcant |n V|ew | f the Judgment of the Hon’ble Supreme |

'-_:_]-_:.;Court |n‘the case’ f} State of Pun]ab' a‘nd Others vs. Raf|q o



"~ 0A 602/2013 OA 630/2013 Wlth MA NO 440/2013 o
. 0A 638/2013: WIth MA 446/2013 :OA 642/2013 with.
R :MA NO 450/2013 OAlN-' 5/2013 WIth MA 442/2013,;

-grant of MACP afresh as per the dlrectlons glven L

-',_21 22 and 23 of the order

26 Wlth these observatlons and dlrectlons all the aforesald"
' OAs are dlsposed of W|th no order as to costs

127 In view of the fact that MA No 441/2013 ﬁled by the

‘- respondents in OA No 602/2013 for deletlon of respondents:_,-'j_i

o 'nos 2 &3 from the array of partles has already been reJected*:

by the Tribunal VIde order dated 12. 02 2014 therefore_??MA_No, |
;»_'440/2013 in OA No 630/2013 MA No 446/2013 m OA No:;_f';;_.‘i
" 638/2013 MA No 450/2013 in OA No 642/2013 MA No.
- 442/2013 |n OA No 655/2013 MA No 443/2013 m OA No

."656/2013 ‘MA No 444/2013 in: OA No 657/2013 MA No.:
| ’. 445/2013 in OA No 658/2013 and MA No 449/2013 in OA No

731/2013 flled for deletmg respondents nos. 2 & 3 from the

array of partles are also reJected

el T e




o . . B E o i 26
. OA 602/2013 OA 630/2013 with MA No. 440/2013,
OA 638/2013 with MA 446/2013, OA 642/2013 with o .
. - MA No. 450/2013, OA .No.-655/2013 with MA 442/2013._'_: o
- OA No 656/2013 with MA 443/2013, OA 657/2013 with o
MA 444/2013, OA 658/2013 with MA 445/2013 and '
0A 7,31/2013‘_wi_th MA 449/2013 . : :

28 ~The. Reglstry is| dlrected to place a certlfled copy of thIS

order |n the flles of other connected matters

"}(SMT T, CHAMELT MAJUMDAR') T ANIL KUMAR) |
CTOMEMBER() MEMBER (A)

',‘Ab_dm_ |
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